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to yield 3500 tonnes ot copper per 
annum. The scheme is now under 
examination. No target date has been 
te l tor the commencement of the 
JUkha project but it will take about 
£-l|2 years (30 months) to open a 
mine and start small scale production 
under this scheme.

Sabotage on Railways
*191. Shri S. C. Susan (a: Will the 

Minister of Hallways be pleased to 
state:

(a) whether Government have made 
any provision to sav« Railway pro­
perty from dam a Re, pilferage and loss 
by sabotage or student* misbehaviour;

(h) the total loss of life and pro­
perty, both public and private result­
ing from various acts of sabotage, stu­
dents' unrest and otherwise during 
1966-67; and

(c) in how many cases culprits 
were apprehended and punishment 
awarded to them and the reason* why 
others could not be traced0

The Minister of Railways (Sari 
C. M. Poonacha): (a) Yes Sir The 
State Government Police and Railway 
Protection Force are provided on the 
Railways to safeguard the railway 
property from damage, pilferage and 
loss by sabotage or students’ mis­
behaviour

(b) 201 persons were killed and 
total loss to property has been esti­
mated approximately at Rs. 3916 
lakhs.

(c) In 79 cases, culprits were ap­
prehended and in 2 cases punishment 
was awarded The remaining cases are 
under police investigation!under trial.

Export* and Imports
•182. Shri A. Sreedharan: Will the 

Minister of Commerce be pleased to 
state:

(a) whether Government are aware 
o f the practice of under-invoicing of 
exports by exporters and over-invoic­
ing of imports especially by the subsi­
diary concern* of foreign firms opera­
ting in India; and

<b) if so, the steps taken in this 
direction?

The Minister of Commerce (Shri 
Dinesh Singh): (a) Some cases of 
under-invoicing of exports and over­
invoicing of imports of firms includ­
ing the subsidiary concerns of the 
foreign Arms have come to notice

(b) Suitable action depending on 
the circumstances of each case is 
taken under the Customs Act 1962 
and|or Foreign Exchange Regulation 
A -t 1947

Supply of Stainless Steel to 
Manufacturers

*183. Shri Maddl Sudarasanam: 
Will the Minister of Steel, Mines and 
Metals be pleased to state:

(a) whether Government have 
taken any steps to supply directly 
stainless steel to the manufacturers of 
.stainless steel utensil; and other com­
modities; and

(b) if not, the reasons therefor’
The Minister of Steel Mines and 

Metals (Dr. Chenna Reddy): (a) The 
matter is under consideration of the 
Government.

(bl Does not arise

Price of Rubber
*184. Shri A. K. Gopalan:

Shri Vmanath:
Shri Nambiar:
Shri P. K. Vasudevan Nair: 
Shrimati Susecla Gopalan: 
Shri C. K. Chakrapani:
Shri C. Janardhanan:
Shri P C. Adichan:
Shri Yashpal Singh*.

Shri A. Sreedharan:

Will the Minister of Commerce be 
pleased to state:

(a) whether the Rubber Board has 
informed Government that the recent 
decline in the price of rubber was 
caused by the imports of rubber at a 
time when the production in India 
had considerably increased;
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(b) if so, the reaction of Govern­
ment thereto; and

(c) the steps Government propose 
to take to stabilise the price of rub­
ber?

The Deputy Minister in the Minis­
ter of Commerce (Shri Shall 
Qureshi): (a) and (b). Yes, Sir. There 
has been an increase in our produc­
tion of natural rubber but the in­
crease still left a deficit of 30,000 
tonnes in the overall requirement of 
the manufacturing sector which had 
to be met by imports. In the contcx: 
of the ruling prices of imported and 
indigenous rubber, it will not be cor­
rect to assume that there has been a 
real decline m the prices of indi­
genous natural rubber. The acute 
shortage of rubber in the country in 
1966, caused by restricted imports 
and an accident m the synthetic 
rubber factory, led to an abnormal 
rise in local prices; this abnormality 
in the rise has now disappeared.

(c) The Tariff Commission has been 
asked to recommend to Government 
the fair price of indigenous natural 
rubber Their Report is expected in 
May 1967. Further action with a view 
to estabilisation of rubber prices will 
be considered on receipt of their re­
commendations.
Level Crossings and Over-Bridges in 

Delhi
185. Shri Bain] Madhok: Will the 

Minister of Railways be pleased to 
state:

(a) the total number and location 
of the level crossings falling m the 
urbanised part of the Union territory 
of Delhi;

(b) the number of over-bridges 
built so far and the location thereof; 
and

(c) whether Government propose to 
build any more over-bridges and if so, 
the details thereof?

nie Minister of Railways (Shri
G. M. Foonacha): (a) to (c). A  state­
ment is laid on the Table of the Sabha. 
[Placed in Library. Set No. I*T- 
17VW].

Prices of Automobiles

*186. Shri Ramachjuidra Ulaka:
Shri Dhuieshwar Meena:

Will the Minister of Industrial 
Development and Company Affair*
be pleased to state:

(a) whether Government have taken 
any steps to cut down the price* ot 
automobiles and streamline the auto­
mobile ancillary industry; and

(b) if so, the main features thereofT
The Minister of Industrial Develop­

ment and Company Affairs (Shri F. A. 
Ahmed): (a)and (b). At present
there are more than two hundred 
firms engaged in the manufacture of 
one or more of the ancillary items for 
automobiles. Generally speaking, al­
most all the major items are now 
manufactured indigenously. In view 
of the progress already made licensing • 
o f new units for the manufacturer o f  
automobile ancillary industries except 
for truck mounted equipment is now- 
banned Existing units are, however, 
permitted to expand or diversify 
production to enable them to achieve 
economic levels of production.

In order to encourage the ancillary 
manufacturers to take up the manu­
facture of automobile ancillary items, 
a clear demarcation has been made 
between the responsibility of th» 
main manufacturers and the ancillary 
manufacturers, and most of the im­
portant ancillary items are reserved 
for development by the ancillary 
manufacturers.

Both the vehicle and ancillary 
manufacturers have also been asked 
to standardise the components to the 
utmost extent practicable, without 
prejudice to quality and performance.

Import of Rubber
*187. Shri Vasudevan Nair: Wilt 

the Minister of Commerce be pleased 
to state:

(a) whether licenses were issuad 
for the import of rubber during tte- 
last six months;

(b) if so, the number thereof and 
the quantity Involved;




